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Articles of Association of the
National Buildings Construction Cor-
poration Limited, New Delhi. [Placed
tn Library, See No LT-1762/63].

NOTIFICATION UNDER CUSTOMS ACT, ETC.

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat):
I beg to lay on the Table—

(i) a copy of Notification No.
G S.R. 1446 dated the T7th
September, 1963, under sec-
tion 159 of the Customs Act,
1962 and section 38 of the
Coentral Excises ani Salt Act,
1944 making certain further
amendment to the Customs
and Central Excise Duties
Fxport Drawback (General)
Rules, 1950. [Placed in Lib-
rary, See No. LT-1763/€3].

({) a coov each of the following
Notifications und>r section
159 of the Customg Act,

1962:—

(a) G SR. No. 1444 dated the
7th September, 1963.

(b) G.SR. No. 1445 dated the
7th September, 1963.

(c) G.S.R. No. 1447 dated
the 7th September, 1963.

(d) GS.R. No. 1493 dated the
10th September, 1963.

" [Placed in Library, see No. LT-
1764/63).

NOTIFICATIONS UNDER EMPLOYEES’ PrO-
vipeENT Funps Act

The Min'ster of Irrigation and
Power (Dr. K. L. Rao): On behalf
of Siri C. R. Pattabhi Raman I beg
to lay on the Table a copy each of
the following Notifications under
sub-ge-tion (2) of section 4 of the
Employees’ Provident Funds Act
1952: —

() GS.R No. 1285 dated the

3rd August, 1983 extending
the saig Act to canteens.
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(1) GS.R. No. 1432 dategq the
28th August, 1963 extending
the said Act o aerated
water industry.

G.SR. No. 1461 dated the
29th August, 1963 making
certain amendment in Notifi-
cation No. G.S.R. 786 dated
the 16th June, 1962 extend-
ing the said Act to the fruit

(i)

and vegetable preservation
{ndustry.
(Placed in Library, see No. LT-
1765/63]‘
12.29 hrs.

MINUTES OF PARLIAMENTARY
COMMITTEES

(1) MINUTES OF SIXTH SITTING OF THE
COMMITTEE ON ABSENCE OF MEMBERS

Shri Khadilkar (Khed): I beg to
lay on the Table the Minutes of
the Sixth sitting of the Committee
on Absence of Members from the Sit-
tings of the House held during the
current Session.

(1) Mixutes or THE FOURTH SITTING
oF THE COMMITTEE ON GOVERNMENT
ASSURANCES

Shrl Morarka (Jhunjhunu): I beg
to lay on the Table the Minutes of
the Fourth sitting of the Committee
oa Government Assurances held
during the current session.
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SEPTEMBER 19, 1963 (Seventeenth Amend- 7026

ment) Bill

*That the Bill further to amendt
the Constitution of India be refer-
red to a Joint Committee of the
Houses consisting of 45 membert,

80 from this House, namely: —
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Shri S. V. Krishnamoortby
Rao; Shri Bibhuti Mishra; Shri
Sachindra Chaudhuri; Shri Sur-
endranath Dwivedy; Shri A, K.
Gopalan; Shri Kashi Ram Gupts;
Shri Arsar Harvani; Shri Harisk
Chandra Heda; Shri  Hem Raj;
Shri Ajit Prasad Jain; Shri
S. Kandappan; Shri Cherian
J. Kappen; Shri L. D. Kotoki:
Shri Laiil Sen, Sirrj Havckrushne
Mahatab; Shri Jaswanira: Mehta;
Shri Bibudhendra Misra; Shid
Purushottam”as R. Patel; Shri
T A. Patil: Shri A. V. Raghavan;
Shri Raghunath Singh; Chowdhry
Ram Sew-k Singh. Bhola Raut:

" Dr. L. M. Singhvi; Shri M. P.
Swamv; Shri U. M. Trivadi; Shrd
Rodhelal Vyvas; Shri Balkrishns
Wasnik: Shri Ram Sewsk Yadav;
and Shri Asoke K. Sen.

Biri Morarka: Sp far ag this Com-
mittee is concerned, i: follows up
every assurance which is given on
the floor of the House, and from time
#0 time it keeps on reminding the
Ministry of Parliamentary Affairs
and through them the concerned
Ministry  but it is uo to the Govern-
ment to fulfil the assurance.

Mr. Speaker: The Committee might
now take that up, and cee that this
is complied with as early as possi-
ble. ang 15 from Rejva Sabha;

— that in order to constitute o 3it-
ting of the Joint Committee the
quorum shall be cone third of the
total number of members of the
Joint Committee;

1231 hrs,

FUBLIC ACCOUNTS COMMITTEE

s that the Committee shall make a
Frrreentn REPORT report to this House by the last
dav of the first week of the mext

Shri Tyagi (Dehra Dun): I beg to session

present the Fifteenth Report of the

Public Accounts Committee on  the

Audit Report on the Acccunt  of

the Damodar Valley Corporation for ing to Parliamentary Committees

the year 1961-62. shall apoly with such variations

—_— and modifications as the Speaker
may make; and

that in other respects the lules
of Procedure of this House relat-

1231} hra.

CONSTITUTION (SEVENTEENTH
AMENDMENT) Ri l—contd.

Mr. Speaker: Further considera-
tion of the following motion movesd
by Shri Asok: K. S=n on the 18th
September, 1963, namcly:—

that this House recommends e
Raiva Sabha that Rajya Sabha de
join the said Joint Committee and
commuaicate to this House the
nameg of 15 members to be appoin-
t~d by Rajya Sabha to the Joint
Committee”





